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Month Unkageof SuppHeafiomPat-
Satpura Power naknera mines to
Station ffom Salpura Poorer

Patnakners mina StaUon
fooo, tonnes) (ooo, tonnes)

iMovenioer 200 137.357

Total 1540 1250.022

Increase In Price of Coal

2456. SHBIHARIKEWAL PRASAD: Will 
the Minister of COH. be pleased to state:

(a)whethertheGovemment propose to 
increase the price of coal; and

(b) if so, the details thereof?

THEDEPUTYMINISTER IN THE MIN­
ISTRY OF COAL (SHRI S.B. 
NYAMAGOUDA): (a) and (b). Coal India 
Limited and Singareni Collieries Company 
limited havesubmittedproposalsforincrease 
in the price of coal so as to neutralise the 
increase in the cost of various inputs. The 
increase sought are broadly in accordance 
with thefbrmulafor price increase suggested 
by Bureau of Industrial Costs and Prices.

f f--[tngK8n\

Foedgralns Praduetlon

2457.SHRI HARIKEWAL PRASAD:WRI 
th« Minister of AGRICULTURE bs plM»«d 
to state:

(a) the total pioduclion of foodgrains in 
the country during the Kharif 1991-92 sea- 
soa graifMwise;

(b) the extent of increase in production 
as comparsd to previous year;

(c) the production target fixed for Rabi 
season; and

(d) the steps taican in this regard?

TME MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMCHANDRAN): (a) and 
^ ). The total production of foodgrains in the 
country duringkharifseaBon1990-91,grains- 
wise was as under

(MiUon tonp0S)

Crop Production

Kharif rice 66.6

Kharif coarse cereals 27.9

Kharif pulses 5.4

Total Kharif foodgrains 99.9

Similar information for Ichaiif 1991-02 
have not yet become due from the State. 
However, according to the present assess­
ment, production of kharif foodgrains during 
cun’ent year may be somewhat less as com­
pared to previous year.

(c) The production target of rabi 
foodgrains 1991-92 have twen fixed at 79.4 
million tonnes.

(d) In order to achieve the target fixed
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for pradi^km of rabi foodgraina. a siratagy 
for bierMsing rabi foodgrabw pioduclion In
1991-92hasbamdm(minooiwuttaiionwith 
th« State Qovwnnwnts during tha National 
Conteranca on AgricuKur* for Rabi Cam­
paign. Thaaa biduda oontinganqr cropping: 
iargar araa oovaraga undar rabi^ummar 
rica. whaat. rabi^ummar maiza. pubaa at& 
bringing additional araa undar Irrigation 
from major and madium achamaa. Thaaa 
atapaarainadditiontoimplamantationoftha 
ongoing Spacial Tliruat Programma iiiw 
Spadai Foodgrain Productbn Programma 
(SFPP) National Puiaas Davaiopmant 
Programma (NPDP) ate.

Haw Pa landGaaPMley

2458. DR. C. SILVERA: Wil tha Min- 
iMar of PETROLEUM AND NATURAL GAS 
bapiaaaadtoatala:

(a)wtMtharthaGovammantpropo8ato 
avolva a Patrolaum and Gat policy;

(b) V so. tha dataiis tharaof;

(e)whathar tha naw policy wU induda 
lacommandations of tha Dasgupta Commlt-

[rram tatfM i]

Production and Conaumptioii of 
Patrolaum Producta In Maharaahtra

2459.SHRIVILASRAONAGNATHRAO 
GUNDEWAR: Win tha Ministar of PETRO­
LEUM AND NATURAL GAS ba plaasad to 
atata:

(a) tha astimatad production and con­
sumption of patrolaum producta in 
Maharashtra; and

(b)thast8psptopoaadtobatai(anduring 
tha coming yaar to bridga tha gap. if 
any,batwaan production and consumption 
of thasa products?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) and (b). Production 
c« Patrolaum Products is mada rafinarywisa 
and not Stata-wisa. Tha consumption of 
patrolaum products in Maharashtra during 
1990-91 was9446TMT.Patrolaum products 
arafraalyavailablainMaharashtraatprssanL

Schama for Quaka-HIt Araas

(d) H ao,thadatalathaiaof andif not.tha 
raaaonatharafor?

2460. SHRI SANTOSH KUMAR 
GANGWAR: Will tha Miniatar of 
AGRICULATRE ba plaasad to ataia:

THE MMISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINtSTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) to (d). Existing po8- 
das ara contlnualy rafinad dapanding on 
maiging dreumstancas. Thara ia no pro­
posal undar considaration ofthaOovam- 
mant at prasant to avolva a naw patrolaum 
and gaa p o l^  as such.

(a)whatharthaUnionGovammant hava 
formulalad any spadai achama for ttta da- 
valopmont of tha quaka-hit araas of Uttar 
Pradash;

(b) if so, tha dataiis tharaof;

(c) whathar tha Union Govammant 
proposa to aUocito additional funda to tha 
Stata Govammant for tha davaiopmant of 
thasaquaka-hithlliyraglonsafUltarPradash; 
and


